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SHRI PARTAP SINGH BAIWA: Sir, this is a very important matter concerming
Pumjab. ...{(Interruptions). ..

SHRIMATI VIJILA SATHYANANTH (Tamil Nadu): Sir, just one sentence.

(Interruptions)... Please let him... .. (Interruptions)...

MR. DEPUTY CHAIRMAN: I have already called Mr. Bajwa. ...(Inferruptions)...

No, no. Please. ...(Interruptions)...

SHRI A. NAVANEETHAKRISHNAN: Sir, in Tamil Nadu, agriculture loan has

been waived off by Amwma. That may be put on record. .. .(Inferruptions)...

MR. DEPUTY CHAIRMAN: Mr. Navaneethakrishnan, this cannot go on like
this. ...(/nterruptions)... Every Member of this House 1s supporting this issue. 1 have

mentioned your name. That is enough. .. .(Interruptions)...

SHRI A. NAVANEETHAKRISHNAN: Sir, I only wished to make this point that

agricultural loan has been waived off bv Amma in Tamil Nadu. .. .(Interruptions)...
SHRI PARTAP SINGH BATWA: Sir, my time is being taken away. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: You may first start. ...(Inferruptions)...
Plight of Indian workers in Libya and Iraq
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SHRI DIGVIJAYA SINGH (Madhya Pradesh): Sir, | associate myself with the
matter raised by Shri Partap Singh Bajwa.

SHRIMATI AMBIKA SONI (Punjab): Sir, T also associate myself with the matter
raised by Shri Partap Singh Bajwa.
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SHRI RIPUN BORA {Assam): Sir, I also associate myself with the matter raised
by Shri Partap Singh Bajwa.

SHRI K. T. 5. TULSI (Nominated): Sir, I also associate myself with the matter
raised by Shri Partap Singh Bajwa.

SHRI RITABRATA BANERIJEE (West Bengal): Sir, 1 also associate myself with
the matter raised by Shri Partap Singh Bajwa.

SHRI VIVEK GUPTA (West Bengal): Sir, 1 also associate mysell with the matter
raised by Shri Partap Singh Bajwa.

SHRIMATT VIPLOVE THAKUR (Himachal Pradesh): Sir, 1 also associate mysell
with the matter raised by Shri Partap Singh Bajwa.
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SHRIMATT VANDANA CHAVAN (Maharashtra): Sir, 1 also associate mysell
with the matter raised by Shri Partap Singh Bajwa.

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, [ also associate myself with
the matter raised by Shri Partap Singh Bajwa.

SHRIMATI RAJANI PATIL (Maharashtra): Sir, I also associate myself with the
matter raised by Shri Partap Singh Bajwa.

MR. DEPUTY CHAIRMAN: Nagvij, it 1s a very serious issue. What is vour
reaction?
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SHRIMATT AMBIKA SONI: Sir, two vears ago, | raised this issue relating to
these 39 people who are primarily from the State of Punjab, and who have gone
missing in Irag. The hon. Foreign Minister gave not a wishy-washy assurance but a
categorical assertion on the floor of this House that she had definite information that
all 39 people were safe and she would bring them back. We referred to what my
colleague, Mr. Bajwa, had said, but she said, this is not true. There is one man who
has come and who is creating mischief, that she also knows about him. She said
this. T can take out records and put them before the hon. Deputy Chairman. So, we

really want to know as to what has happened to those 39 people. ... (Inferruptions)...
SHRIMATIT VIPLOVE THAKUR: Sir, this is a very serious matter. ...(Interrupiions)...

MR. DEPUTY CHAIRMAN: Viploveji, sit down. ...({nterruptions)... Mr. Bajwa,
listen to me. Whatever information vou have on this subject, vou kindly pass on
the same to the Minister of External Affairs. I would request Nagviji to take up the
matter with the Minister of External Affairs. She should contact the Embassy there.

This 1s a genuine concern.
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SHRI NARESH GUIRAL (Punjab): Sir, the hon. Member has raised a very
mmportant and sensitive 1ssue. We all associate with that and [ would request the

Minister of External Affairs to make a statement in the House in this regard.
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SHRI VIVEK GUPTA (West Bengal): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI BHUBANESWAR KALITA (Assam): Sir, 1 also associate mysell with the
matter raised by the hon. Member.



